NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,

CGO Complex, Lodhi road, New Delhi 110 003.

NOTICE

Dated: 17" August, 2022

Please take notice that the following matters listed on 18.08.2022 in the Court of

Chairperson at 02:00 PM will not be taken up due to non-availability of the Bench. The next
date of Hearing is 22.08.2022.

S. No. | Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | Comp. App. (AT) | Raj Singhania Official Liquidator of Gaurav Gupta Anand Sukumar
(Ins) No. 465 of Gontermann-Peipers (India) Limited (In Mainak Bose
2022 liquidation) Rishabh Karnani
Vs. Neha Tandon-R4
Chinar Steel Segment Centre Pvt. Ltd. &
Ors.
With
2. | Comp. App. (AT) | Snaefell Heights LLP Anup Kumar Mainak Bose
(Ins) No. 264 of Vs. Anand Sukumar-R1
2022 Chinar Steel Segment Centre Pvt. Ltd. & NPS Chawla
Ors. Surekh K. Buxy-R3
Gaurav Gupta-R6

By order of Hon’ble Chairperson
-Sd/-

Registrar



